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No. 3614] NEW DELHI, FRIDAY, JULY 10, 2026/ASHADHA 19, 1948
s TREgT S TSHR JAT9F

< faeett, 10 SaTE, 2026

FT.T. 3776(3N).—FralT ALHIT 7, TS TATHAN ATAaH, 1956 (1956 FT 48) (oH =H Td%
TET I ATATATT FT 7 ) A T 3F AT START (1) F qefi AT f T aNT qaEFE F a2h
TREg Y TSN AT T ATEg=AT "edr Fr.8. 3730 (E) i@ 13/08/2025, ST ATd & TSI,
FHTLTIOT, 9N I, Gve 3, IUET (i) H THIAT AT T2 AT, G [o0d T F qqH gt o § NH
151K % T HT. 17.4 & 5. #1.51.2 T & q@UE 9T (A TATSIT 6 [HHI0T, AL, Tae 3 TaATAT 6 0
I ATILAAT & TG ATTAT H AT G FT TSI FTA o ST ST 6T =077 67 of ;

ST ITh ATEEEAT T TIE Ih ATTHAAT il 1T 3F %l ITLTT (3) F AT ariia "04/09/2025 Fr
“o o v [E9r]” | 04/09/2025 T “IrstehTer” " H TRTTorT foham 3T o ;

ST HEAH TITAFRET T €77 3T & dgd A% AT T g5 8, e 9% fF=e & @ g 6w

39T 3T =9 9 fAver= B T

ST HEAH AT 7 3h STTSHIH il 72T 39 il STLTT (1) F FATAL H, Fwa T TR I SqAT
fe T de;
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qd: T, Feal T LRI, TAT TR 6T Ih TS ITH g7 1 9T (< I ATA =TT Al 91T 39
FT ITETRT (1) BT T& ARAT FT TART FId g0, T HHT Fdl & 6 I aqg=1 § AfAfEe gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

I
T TS % @ gt o & NH 151K ¥ .. 17.4 & .381.51.2 % frw st it 9 arfy
=T Afed sraaT d3aAT WRa e

ST FT AR [T et =1 a1 Ty g

EQEED qAEA §&qT A AT YRR | g & T || T F1 8w el Raes

e (BFAT H) =PAT T ATH

1 2 3 4 5 6

AT T ATH: ATATE
T T AT AT0raE (TH)
1 104 REL DIETS Y 0.2141||smex @ For
2 105 REL DIETSEY 0.3095|[#Tg¥ qT FT
3 106 IEEL WA 0.2583||4Tg¥ AT FHAT
4 107 IEEL WA 0.0261|[weft setae arar
5 125 IBEl LUIET RS 0.1247|[g< TS THATEA

T, TATRH
TEATSA AT, e
TEATSA T, T
TEATSS |HT, GAH
FISIT AT, ST
TAHTHE FHT
(GIENRREIR:EIPED
% w7 ), T AT
AHTHE AT,
COTHTA [AHTHE
THT, T [AATHE
T, FEETET
AHTHE AT, SHAT
TTAHTHE THT, THT
AHTHE AT,

AT T [AATHE
THT, RIS
TAHTHE AT,
REEELECIEIE
T, TLATE TATATE
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HILT =T TSI AT

T, TR
HETATE &4,
TSTRATS AT
T, TofaTeae
SSERIEEI
KIGEIECEN CERIEY
GEIASIEIED
SHTATE T, TIH
SSERIEEI
TRISTTHT SHT &HT,
ReorHT =T T,
ERIEEGIEC
srfyaT 29T 7T,
et ST "7

132

0.0048

TefT FIaHTeA greft

135

0.1837

AT AHE

136

0.0947

IGUIRUERIEICE]
qATCATS, B
RETATS THTTATS,
FEITRT SehISTHTS
TS

137

0.0347

TTEH HIHS

10

139

0.3536

AT TEATSA |,

TEHS TEATS HefT,
EEUSIECGET
S[erET TEATEA |,
AT SEATE
Teft, FArsTre
eSS G,

ANNERREIIEN
TefT, iET TETE A
GEI

11

142

0.2676

EATATE TEATEA
T, TR
TS T4T, eaTH
TEATSA HHT, 9
TEATSS |HT, GAAT
HEIGEINEIRRICE]
TAHTHE THT
(GIENRREIR:EIPED
% w7 ), T AT
TAHTHE AT,
[TeTHTS [AHTHS

THT, T [AHTHE
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THT, TGETAT
AHTHE AT, SHAT
TAHTHE THT, TT
AHTHE 94T,

AT T ARG
THT, TLEST
AHTHE THT,
EEEEREGIKIES
AT, AT qETATS
THT, TR
HATATE T4,
TATHATE GHTATS
T, TofraTe
SHATS, AT,
RTTHTAT S[HATATS
T, qTEE
STHAWTE HAT, T809
SHATS, AT,
FLSTHT SHT THT,
ToraT AT T,
ERIEEGIE
srfteT SHT T,
et ST T97

12

1462

0.0438

TLHRTT

13

0.0799

LA

14

208

0.1477

Teere FTATATS
EIUEGIRICE]
FTATATS ST

15

2188

0.1856

TTHRTT

16

2190

0.005

TTHRTET

17

222

0.0348

LA

18

245

0.1718

FhelY Zaarst o

19

246

0.0172

ST ATeTAT

20

306

0.1016

21

316

0.1449

FAATATS AATATE

22

318

0.1411

GEIEERRGEIH

23

322

0.1653

TTIHTE G THATTE
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HILT =T TSI AT

o, erfaas
TATATE, TT0rFT
GIENREIED
TfaraT), auta
TTHTNTE, oy
(ArarferT), @
TTHTNTS, TrrforaT
(GIELER))

24

45

0.0018

TETATS AT
THET, ITHT AR
=T, ZTof oA
T, HIg S
AT ==, BT
AT ==,
TEATSS qAHTH
=, TATRH
AT JT

25

573

0.0421

[EIRERE:IRECI]

26

578

0.4171

AT TTST e eT

27

579

0.4506

AT, {ITAT a9
T

28

601

0.1478

FHTATE TaaTEaTS
TTOTTEAT

29

602

0.6446

TLAATATE TTOITHATE,
AT TTOTHTE,
EESHEEIE
TIOTATS, ST
TroTTTe, feeteraEeT
TIOTATS, T
TTOTTTS, THSITAATS
TIOTATS, TR e
TIOTATE

30

603

0.1214

THST TOTATS
ELRIR

31

648

0.0442

gesfT aTeft s,

BlEEERIETER

32

651

0.2995

e FHIT FT

5.2796

[FT. &. GI/LA-NH-151K/30/12/2023-24/3D2]
g efiET, Agerw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3776(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3730 (E) Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH 151K
in the stretch of land from Km. 17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Indian Express” dated
04/09/2025 , “AAJKAL” dated 04/09/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 151K in the
stretch of land from Km. 17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of GUJARAT

State: GUJARAT District: DEVBHUMI DWARKA
Sl. No. ||Survey/Plot Number|| Type of Land | Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Bhanvad

Village: Bhanvad (M)

1 104 Private Agriculture 0.2141|[{Aaher Bhikha Kunbha

2 105 Private Agriculture 0.3095||Aaher Mulu Kunbha

3 106 Private Agriculture 0.2583||Aaher Kana Kunbha

4 107 Private Agriculture 0.0261||Sandhi Bibiben Bava

5 125 Private Agriculture 0.1247||Habibbhai Ismail

Sama,Ibrahim Ismail
Sama,Abbas Ismail
Sama,Yunus Ismail
Sama,Suleman Haji
Sama,Aaishaben
Gulmamad sama(As a
Guardian of the
Minor),Nazmaben
Gulmamad
sama,Reshma
Gulmamad sama,
Roshan Gulmamad
sama, Rukshana
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Gulmamad
sama,Umeda
Gulmamad sama,
Nabira Gulmamad
sama, Shahina
Gulmamad sama,
Sarfaraj Gulmamad
sama, Jubedaben
Musabhai
Sama,Nurbai
Musabhai Sama,
Gafara Musabhai
Sama, Rajakbhai
Musabhai Sama,
Rasidaben Jusabbhai
Sama, Fatmaben
Jusabbhai Sama, Tofik
Jusabbhai Sama,
Idarish Jusabbhai
Sama, Farjana Isa
Sama, Reshma Isa
Sama, Riyaz Isa Sama,
Amida Isa Sama, Aasil
Isa Sama

132

Private

Agriculture

0.0048

Sandhi Fatmaben Haji

135

Private

Agriculture

0.1837

Hushen Mamad

136

Private

Agriculture

0.0947

Hingora Aminaben
Sumarbhai, Hingora
Rehanaben
Sumarbhai, Hingora
Alfajbhai Sumarbhai

137

Private

Agriculture

0.0347

Hasam Mamad

10

139

Private

Agriculture

0.3536

Havaben Ismal
Sandhi, Mahmad
Ismal Sandhi, Haji
Ismal Sandhi, Julekha
Ismal Sandhi,
Halimaben Ismal
Sandhi, Khatijaben
Ismal Sandhi,
Hajaraben Ismal
Sandhi, Amina Ismal
Sandhi

11

142

Private

Agriculture

0.2676

Habibbhai Ismail
Sama,Ibrahim Ismail
Sama,Abbas Ismail
Sama,Yunus Ismail
Sama,Suleman Haji
Sama,Aaishaben
Gulmamad sama(As a
Guardian of the
Minor),Nazmaben
Gulmamad
sama,Reshma
Gulmamad sama,
Roshan Gulmamad
sama, Rukshana
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Gulmamad
sama,Umeda
Gulmamad sama,
Nabira Gulmamad
sama, Shahina
Gulmamad sama,
Sarfaraj Gulmamad
sama, Jubedaben
Musabhai
Sama,Nurbai
Musabhai Sama,
Gafara Musabhai
Sama, Rajakbhai
Musabhai Sama,
Rasidaben Jusabbhai
Sama, Fatmaben
Jusabbhai Sama, Tofik
Jusabbhai Sama,
Idarish Jusabbhai
Sama, Farjana Isa
Sama, Reshma Isa
Sama, Riyaz Isa Sama,
Amida Isa Sama, Aasil
Isa Sama

12 1462 Government RASTA 0.0438|[Government

13 2 Government NALA 0.0799||Government

14 208 Private Agriculture 0.1477||Satiben Kanabhai
dangar, Nitaben
Kanabhai dangar,
Devang Kanabhai
dangar

15 2188 Government RASTA 0.1856{|Government

16 2190 Government RASTA 0.005{|Government

17 222 Government RASTA 0.0348||Government

18 245 Private Agriculture 0.1718||Kishor Hansraj
Suchak

19 246 Private Agriculture 0.0172||Abhesang Balubha

20 306 Government Non Agriculture 0.1016{|Governmnet

21 316 Private Agriculture 0.1449|[Lilabhai Vejabhai
Odedara

22 318 Private Agriculture 0.1411||Santokben Bharatbhai
Goraniya

23 322 Private Agriculture 0.1653||Bharatbhai Khimabhai
Goraniya, Shantiben
Ramabhai
Goraniya(Guardian of
the Minors),
Varshaben Ramabhai
Goraniya(Minor),
Meet Ramabhai
Goraniya(Minor)

24 45 Private Agriculture 0.0018||Musabhai Suleman
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Ghanchi,Daud
Suleman Ghanchi,Haji
Suleman
Ghanchi,Mohmad
Suleman Ghanchi,
Farida Suleman
Ghanchi, Ismail
Suleman
Ghanchi,Ibrahim
Suleman Ghanchi

25

573

Private

Agriculture

0.0421

Viliben Markhi

26

578

Private

Agriculture

0.4171

Nebha Raja Odedara

27

579

Private

Agriculture

0.4506

Aa. Meraman Vaju
Gagiya

28

601

Private

Agriculture

0.1478

Khimabhai Savdasbhai
Ranavaya

29

602

Private

Agriculture

0.6446

Nuralibhai Ranabhai,
Aminaben Ranabhai,
Sadarudinbhai
Ranabhai, Zarinaben
Ranabhai, Dilsadben
Ranabhai, Rubinaben
Ranabhai,
Ramzanbhai
Ranabhai, Nasimben
Ranabhai

30

603

Private

Agriculture

0.1214

Ramjan Ranabhai
Dosani

31

648

Private

Agriculture

0.0442

Dhanaji Arshi
Karathiya, Nikhil
Arshi Karathiya

32

651

Private

Agriculture

0.2995

Aher Hamir Kara

Total

5.2796

[F. No. GJ/LA-NH-151K/30/12/2023-24/3D2]
SHAIKH AMINKHAN, Director
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